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'Present. None for the applicant.

The countérpéit for thé applicant had prayed
three weseks time in.August S0 to.file an amended
\ applicaticne The same has not been dqneo'~1t noes
to:shau that the applicant is not intgrested to

pursue the m&tter. The application is, thersfore,

} ‘ dismissed fég non-prosecuticn and non-compliance
o of the orders duted 24-8-90, ‘ ,
KU EEMA ) ' ( J.PesHAMA )
Membar (#) : ' Member(J)




